SATURDAYS JULY 11, 2026

FORIH A T ‘
PUBLIC ANNOUNCEMENT —_
[Under Regulation 6 of the Insolvency and Bankruptcy Board

of India (Insol\loncy Rsuomuon Process for ,
Roguiauona 2016] ;
FOR THE ATTENTION OF cmaorm
PHARMA AND LABORATORIES LLP

RELEVANT PARTICULARS
1| NAME OF CORPORATE DEBTOR | [JRN Pharma and Laboratonies LLP
2 | DATE OF INCORPORATION OF [11/11/2019
CORPORATE DEBTOR

3 | AUTHORITY UNDER WHICH of Companies, Guwahali -
CORPORATE  DEBTOR IS
INCORPORATED :

4 | UMITED LIABILITY IDENTIFICATION | AAR-0055
NO. OF CORPORATE DEBTOR

§ | ADDRESS OF THE REGISTERED 102, Boragaon, P. O. Killing Velly, P.
OFFICE AND PRINCIPAL OFFICE (F | Jagiroad, Marigaon, M
ANY) OF CORPORATE DEBTOR T

6 | INSOLVENCY COMMENCEMENT 08/07/2026 =
DATE IN RESPECT OF CORPORATE ¥
DEBTOR :

7 | ESTIMATED DATE OF CLOSURE OF mm{smmw

INSOLVENCY RESOLUTION

L

0'?‘ A“'JrHE NSOI;VENCY Purshotam GW'
PROFESSIONALACTINGAS INTERIM Sﬁwm
RESOLUTIONPROFESSIONAL | 125i1pa 001/ pmrmﬂ-wmrs
9 | ADDRESS AND EMAIL OF THE | AGdress: -
INTERIM RESOLUTION |P: Gaggar & Associates, Chartered
AS REGISTERED | Accountants, Advika, 3rd Floor, Opp.

Bl U o | Sukreswar Ghat Garden, MG Road,
WW”?W Assam

o=

.com
10| ADDRESS AND EMAIL mmm Address: 2
T g mnssmmﬁ P. Gaggar lAuocum m Opp
v Sukreswar Ghat Garden, MG Road,
Panbazar, 781001, Am
[ Email: ip, com -
11 | LAST DATE FOR SUBMISSION OF | 22/07/2026
CLAIMS A
12 | CLASSESS OF CREDITORS, IF ANY, Not Applicable

UNDER CLAUSE (B) OF suB
SECTION (6A) OF SECTION 21,
ASCERTAINED BY THE INTERIM
RESOLUTION PROFESSIONAL

13 | NAME .~ OF INSOLVENCY Nu(Appliuue

PROFESSIONALS IDENTIFIED TOACT
AS AUTHORISED REPRESENTATIVE e
OF CREDITORS INA CLASS

4 A.RE..EVAHT FORMS AND Amumwmm
DETAILS OF AUTHORISED
. nspmm TvES AREAVAILABLE | B. Not Applicable

Nu&:sbhuwy that the National Company Law Tribunal, Guwahati has ordered
NMOI a corporate resolution process of JRN Pharma
MMLLPV&OM.ND.C; maggmwmm

The creditors of JRN Pharma and Laboratories are hereby called upon to submit
their claims with mmwMWMbummm

at the address mentioned 10.
mﬁmmmmﬂm&mmmmmm
mmmmmmmmnm by post orby

mwu«wmuwmmm
CA :
| Date: 1110712026  Interim Resolution Profes: e
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